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NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL / | G\ \T

ORDER DATED 13-10-1999, oy
Lgamned cdnsel for the petiticer

has filed Mgmo stating that the agplicant does

not want to pursue this OA and he wants to withdraw
the same. we have heard Mr. .D. P,Pradhan, learmned
caunsel for the applicant and Mr.B.Pal,learned
Senior Caunsel appearing for the Respondents, Inp
View of the submission of the leamed caunsel for

the applicant, the Oa is disposed of as withd rawn,
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